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VRS for PSUs

2794. SHRI DIPANKAR
MUKHERIEE:
SHRI NILOTPAL BASU:
Will the Minister of INDUSTRY be
pleased to state:
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(a) whether Government's attention has
been drawn to the news-item "VRS for PSUs
condemned by TUs" appearing in the "The
Statesman" Calcutta dated the 15th June,
1998;

(b) whether employees with thirty years
service form only one per cent of the
workforce in the CPSUs, as reported;

(c) if not, the percentage of workforce in
this category as per Government's estimate;

(d) whether circulars have been issued by

Managements threatening suspension of
operation in units unless employees opt for

VRS;

(e) if so, the legal basis of such action;
and

(f) if not, the name of the PSUs where
VRS is being planned to facilitate closure of
the units?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
SUKHBIR SINGH BADAL): (a) Yes Sir.

(b) and (c) Information relating to
categories of workforce in PSUs based on
number of years of service rendered is not
readily available.

(d) to (f) No case of this nature has come
to the notice of Government. Liberalised
VRS package when offered will be open for
a specific period within which the workers
will be required to opt failing which they
will be entitled to only
compensation statutarily admissible.

retrenchment

Development of Village and SSI in
North East Region

2795. SHRI PARAG CHALIHA: Will the
Minister of INDUSTRY be pleased to state
the details of step, if any taken



